PELHI- LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II
( General information relating to Legislative & other matters )
Friday, March 19, 1999/Phalguna 28, 1920 (Saka)

No.26

NOMINATION OF MEMBERS TO THE
DELHI NATER BOARD

As per provisions of Section 3(2)(iii) of the Delhi
Water Board Act, the Hon'ble Speaker has been pleased to nominate
the following Members of the legislative Assembly of the NCT
of Delhi to function as Members of the Board &=

1. Shri Surender Kumar
5. Shri Prahlad Singh Sawhney
3. Shri Brahm Singh Tanwar

The Hon'ble Speaker has further been pleased to nominate
Shri Surender Kumar, MLA to be Vice-chairman of the Board as yper
the provisions of Section 3(2)(i) from amongst the aforesaid
three Members.

S.K. SHARMA
SECRETARY
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